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-ICENTRAL ADM INISTRAT IVE TR MUOL- 
BANGALORE -K-K R 

Second,Floor, 
Commercial Complex, 
Indiranag~r, 
Sangalore-560 038. 

Dat'ed:' 
7 J U L 1993 

APPL-ICAi I 
. 

ON NO(s). 	
a 1993. 

App 	 espondIb6t(s) ge .jicant(S) 	 L4 kA 7-n 

0. 

u3T 

gj_j-_l 	I A-1 L 

t; 

C. C~...S. C 	4w) 

SUBJECT: - 

Plea'se find enclosed herewith a copy of the ORDER/ 
STAY/INT.ERIM ORDER.,passed-by-this-Tribunal in the above said 

uPPlicatien(s) an 	 ------ 

~~

DEPUTY REGISTRAF~) 
JUDICIPL BRANCHES, 



	
"WEL AL 	M. L 	 lien LJ 
	

'Date 	 ."Office Notes Orders of Tribunal 

110 (MA)/ANV~ tf1j) 
21,0 6. 93 

-parties ar er 
:present th rough their 

respective counsel. Shri .MV ;Rao for the 

res'ponde'll produces a Copy. of appoint-
ment order'.stating that the' App 
as appointed with effect T rom 7,4,93, 

i Shri Sridhar for't he -applIcant.,.sub.mits 

that as the a plicant io -alkead,y 9ppoin-P 
ted the-application may be disposed of 

Accordingly the appli-. Ips not pressed. 

cation is disposed of. 
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